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HIAAT HATAT

T2 faeett, 30 ST, 2025

T3, 533(3A).—F= 1T TLHTL &l Tg VAT 2IAT & 1o, TEH IUTHGF ATLAT | A0 e 6l i
H HIAAT ATTATH BT %l HATAAT 2

T AT | AT I % AT sH1L, T gTF Gedish THeH U/ Uadl/STuR(Ta U )
[F9/16, TG 26 TFeay, 2024 FT LT Ferdes, RIEAT geTd, WL <9 & HATAT | AT HIFAT
ﬁ?:ia'eﬁ Eﬁww T HHTE, =T /iord, T 2, Feft 71E, faeett 110092 & FrAed § 97 973
Srad Frahieed fofaes, ({iﬁaﬁ'{w%ﬂw) ?Prtrcrﬁ's’ ST 495006, TITERTE & FHIATAT § IT
T HETIELF (7T THRT), Hed ATed w1t ue Remea 2fteage forfaes, Miwamr wm, i+ T,
=T 834031, W%Wﬁ%ﬁ%%l

qd:, AT, Feald TR, HIAAT AT & (371 3 ) srfafa=ra, 1957 (1957 =71 20) (&
THH TEE TATG I ATATHIR Fgl AT &) T 77 4 AT ITETT (1) T T&T TRIT T TINT Fd g0,
Ih SATLAT § AT 7 F A 6 [oIT TAEA07 FLA 6 O AT %0l GAAT <l &
3 ST § afvia g § Baag #rE =t -

(i) I ATATATH AT 2T 4 Fit ITTT (3) T AT FT T AT off FrdATRr 7 gE Av
I ATt JeTierd forelt et & forw 3w srfafaasT it e 6 it srefie Wi &1 <1&T #37
T, AT

769 G1/2025 )
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(i) S Srterteae At omRT 13 FF ST (1) F AT TIeAT STIATHAT o6 TATAGIT gl
& e | AT ITH ATTHAA T 1T 13 T ITLTT (4) F T @9 I o TATAgIT g+ %
forT s =T STET T T T 39 3 srferfaee i e 13 i Suemr (1) FE@e () 7
@< (iv) AR 73 i I1Eq UG AT Fl ITMTT FIA o (o1 qaTh o T TEed
Tsft AT, ATET ST 7T TEATAST T HT THATI

T ATIGEAT F AT | TR T AT & Toof {2 ¥ sty  fiaw areamers afeeprr ar
farwmTTeTer (T9TET), AT SEed Arahieed forfies, @ruq T, e T 495006, BREATE T A4St TR

ATIAT
REERCIEIERE
FIHET AT,
AT &7,
(e srgsTer, weayaen)
[ 9T Jedi® TH e ua/auadi/siua(Te U ) /4/9/16, T 26 Taeay, 2024]

FH® | AW HT | Teardd GEGIED IEEI FOARET | T | Fa g | feoaofy
AT ZHT B BT H | W T | gAA |
T (FTT) )
(GRKR)
1 st [ 115 EEILS eS| 47.367 6.134 53.510 |«
2 Rt | 122 EEILS =S | 19.776 0.000 19.776 | @mr
3 FATT 114 EE s | 10.599 0.000 10.599 | wmr
% | 77.751 6.134 | 83.885

ATERIEIT [T ST ATAT T & 83.885 gAY (AITH) AT 207.279 UHE (FTH)
=T O
1, g BTt (am-1)

F-@ TET IR [Sgel 7 faeg ‘& =Aie Fo 388 T F ATH gIH i Ho- 383, 382, 381 (W), 378,
377 (ATT), 376 (ATT), 374 (ATT), 373, 371, 370 & gra< faeg ‘@ WAl Fo 368 U< A= 2 |

G- ¥@T I =egel # fog @ =Aie Fo 368 Ier0T F L e Wi Ho- 437, 438, 439, 440, 471,
472,473, 474, 475, 476, AT7, 479 ¥ g favg T wie Fo 491 9 Had 2 |

T ¥@T I gl § foeg T A Fo- 491 IF F AEH A< Al Fo 492,
515, 514, 511, 523, 532 & g faeg =T Wiz Fo 535 T el & |

q-F @l I BRgdt 7 faeg & w=Aie Fo- 535 3T | ATH gt wie Ho 534, 533, 550, 556, 565,
564, 563, 562, 570, 571, 572, 573, 582, 581, 406, 405, 391, 394, 389 H gr&< fa=g ‘F w=le Fo 388
T e g

T Tt (ATT-2)

F-g @7 U f@egdl 7 foeg ‘& wie Fo 764 If29 | sy g favg @ wie Fo 763 9¥ [HadT g |

faeg ‘& wffe Fo 103 AT F AT Zrf favg @ Wi o 104 9¢ =T

o

favg @ wie Fo 104 TR | A g fawg F i wo 105 T At g |

T faedt (WT-4)

F-g Y@ I f@gdl # foeg ‘& wie Fo 33 T & sy g favg ‘@ wife o 33 ¥ foerdl g |
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G- @7 I BEEdt | farg @ wte Fo 33 T | ARH g TWlE Fo- 40 § AT fdwg T (S Fo 42
9 et 8 1

T T U Rgel ¥ faeg T e Fo 42 3T H ALH FIAT TlE Fo- 42 H g foeg T wAle Fo 32
T et 8 1

q-F  ¥ET UTH RRgdt 7 favg o WAt o 32 Ut ¥ AH g favg ‘F Wi o 33 ¥ el g |
T fBRgdl (ATT-5)

F-@ ¥@T ITH egel | foeg ‘& wie Fo 208 eI & s e g e ®o- 206, 200 (AT, 202(FTT),
199, 198, 197, 196, 195, 194@(%@@‘@’%‘7‘6%0 193Wfﬁﬂ‘cﬁ%l

G- ¥Er AT fRegdl # foeg @ Wi #Fo- 193 Ui & 9w gt wie %o 199, 198, 197, 196, 195,
194 7 g favg T =ie Fo 192 9% fHadt 2 |

T-H @7 I @Rgel | foeg T (e Fo- 192 3T H ARH g =ie Fwo 195, 196, 197, 198, 199,
200, 201, 206, 207 & g favg ‘F =i Fo 208 T¥ et & |

2. T ST (9TT-1)
F-@ @7 ITH ST 7 f6eg & wie Fo 50 T3 & AH gL (e Fo 49, 33 (W), 34 (W), 157
(|TT), 155, 152, 130, 131 & g favg @ =ie Fo 132 9¥ Ml g |
G- ¥@T ATH ST 7 f6eg @ Wi Fo- 132 IEM0T F A grawe =i wo 133, 134, 124, § g g
9T WAl Fo 90 I¥ AT 7 |
T-5 @1 I AT 7 favg U = ie Fo- 91 I H AT I Wle Ho 92 (W), 94 (W), 95 (W),
73 (ATT), 76, 75, 65 & g fawg ‘F e Fo 63 9¥ el g |
q-F @7 TR ST | &g o AT Fo 63 | AT gl I H Wi Ko 63, 62, F AL favg ‘F
wfe Fo 50 I Hedt 2 |

3. uTWET (1)

-9 @ UTH G H faeg o wie wo 1291 TF H AEA B fAwg @ wIie wo 1291 9 et 2 |
T G (WHT-2)

F-G Y@ YTH Go1T § {375 ‘F (e Fo 1604 TFHH & A g favg @ wie Ho 1608 9¥ ey g |
TTH G (ATT-3)

F-F TG I G | faeg F i Fo 1578 I H AR i favg @ wAle Fo 1578 u¥ fHerdl 2 |
TTH G (ATT-4)

F-G Y@ YTH G ¥ 375 ‘F Al Fo- 1479 (W) TFEH F A gL (e Fo- 1464, 1467, 1468,
T gre faeg & wAie Fo 1469 X et 2 |

G- @Y UTH G | a7 ‘@ wie Fo- 1469 =0T 7 A grae =i wo 1470, 1471, 1505, 1508,
1509 & g favg T wfe Fo 1510 9 Hadt 2 |

T-H T I G H &g T e ie Fo- 1510 A H AEH b wAte wo 1511, 1512, 1546, 1547,
1549, 1543, 1542, 1541, 1521 & gra< faeg =’ =i Fo 1539 U AT B |

q-F  TGT ITH @1 | foeg o wfle Fo 1539 I H A i< Wi wo 1539, 1523, 1538 (W),
1535 (A1), 1519, 1518, 1498, 1496 (W), 1472, 1477, 1479 (9T) & i< fovg F Ale Ho 1479
o et 8 1

[FT. . 43015/17/2024-TATEHAR]
AT TS OFd, S0 a9
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MINISTRY OF COAL
NOTIFICATION
New Delhi, the 30th January, 2025

S.0. 533(E).— Whereas it appears to the Central Government that Coal is likely to be obtained from the land
in the locality mentioned in the Schedule annexed hereto.

And whereas, the plan bearing Number SECL/BSP/GM(L and R)/LAND/16 dated 26" October, 2024,
containing details of the area covered by this notification may be inspected at the office of the Collector, District
Shahdol, Madhya Predesh or at the office of the Coal Controller, Coal Controller’s Organization, Ministry of Coal,
Scope Minar, 5™ Floor, Core 11, Laxmi Nagar, Delhi 110092 or at the office of the South Eastern Coalfields Limited
(Land & Revenue Dept), Seepat Road, Bilaspur 495006, Chhattisgarh or General Manager (Exploration Division),
Central Mine Planning & Design Institute limited, Gondwana Palace, Kanke Road, Ranchi 834031, Jharkhand;

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 4 of the Coal Bearing Areas
(Acquisition and Development) Act, 1957 (20 of 1957), (hereinafter referred to as the said Act), the Central
Government hereby gives notice of its intention to prospect for coal in the land described in the aforesaid schedule.

Any person interested in the land described in the said Schedule may-

i claim compensation under Section 6 of the said Act for any damage caused or likely to be caused by any
action taken under sub-section (3) of Section 4 of the said Act, or

ii. claim compensation under sub-section (1) of Section 13 of the said Act, in respect of prospecting
license ceasing to have effect or under sub-section (4) of Section 13 of the said Act for mining lease
ceasing to have effect and deliver all maps, charts and other documents relating to the aforesaid land to
show the expenditure incurred in respect of items specified in clauses (i) to (iv) of sub-section (1) of
section 13 of the said Act,

to the Officer-In-Charge or Head of the Department (Revenue), South Eastern Coalfields Limited, Seepat Road,
Bilaspur 495006, Chhattisgarh within a period of ninety days from the date of publication of this notification in the
Official Gazette.

SCHEDULE
Rajendra UG Mine,
Karkati Block,
Sohagpur Area
(District Shahdol, Madhya Pradesh)
[Plan bearing number SECL/BSP/GM(L and R)/LAND/16, dated the 26™ October, 2024]

Sl. Name of | Patwari Tahsil District Tenancy Govt. Land | Total land in | Remarks
No. | Village Halka Land Required in | hectares

Number Required in | hectares

hectares

1. Chirhiti 115 Burhar Shahdol 47.367 6.134 53.510 Part
2. Sironja 122 Burhar Shahdol 19.776 0.000 19.776 Part
3. Khannath 114 Burhar Shahdol 10.599 0.000 10.599 Part
Total 77.751 6.134 83.885

Total Area to be acquired: 83.885 hectares (approximately) or 207.279 acres (approximately) Boundary description:
1. (Chirhiti Village (Part-1)

A-B Line starts from point ‘A’ Plot No- 388 of villages Chirhiti towards east side of Chirhiti village passes the Plats
No. 383, 382, 381(P), 378, 377(P), 376(P), 374(P), 373, 371, 370, and meets at Point ‘B’ Plot No 368.

B-C Line passes from point ‘B’ Plot No- 368 of village Chirhiti towards South passes the Plot No 437, 438, 439, 440,
471,472,473, 474, 475, 476, 477, 479 and meets at Point ‘C’ Plot No 491.

C-D Line passes from point ‘C’ Plot No- 491 of village Chirhiti towards west side and meets at common village west
boundary Chirhiti at point ‘D’ Plot No 492, 515, 514, 511, 523, 532 meets at point ‘D’ Plot No. 535.
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D-A Line starts from Plot No. 535 point ‘D’ through plot no-534, 533, 550, 556, 565, 564, 563, 562, 570, 571, 572,
573, 582, 581, 406, 405, 391, 394, 389 common boundary of village Chirhiti and meets at point ‘A’ 388.

(Chirhiti Village (Part-2)

A-B Line starts from point ‘A’ Plot No-764 of villages Chirhiti towards east side of Chirhiti and meets at Point ‘B’
Plot No 763.

(Chirhiti Village (Part-3)

A-B Line starts from point ‘A’ Plot No-103 of villages Chirhiti towards south side of Chirhiti and meets at Point ‘B’
Plot No 104.

B-C Line passes from point ‘B’ Plot No- 104 of village Chirhiti towards South passes the Plats No.105.
(Chirhiti Village (Part-4)

A-B Line starts from point ‘A’ Plot No- 33 of villages Chirhiti towards south side of Chirhiti village and meets at
common boundary at Point ‘B’ Plot No 33.

B-C Line passes from point ‘B’ Plot No- 33 of village Chirhiti towards west passes the Plats No. 40 and meets at
Point ‘C’ Plot No 42.

C-D Line passes from point ‘C’ Plot No- 42 of village Chirhiti towards north side passes the Plats No. 42and
meets at Point ‘D’ Plot no. 32.

D-A  Line passes from point ‘D’ Plot No- 32 of villages Chirhiti towards east side and meets at Point ‘A’ plat no.
33.

(Chirhiti Village (Part-5)

A-B Line starts from point ‘A’ Plot No- 208 of villages Chirhiti towards south side the Plats No. 206, 200(P),
202(P), 199, 198, 197, 196, 195, 194 and meets at Point ‘B’ Plot No 193.

B-C Line passes from point ‘B’ Plot No- 193 of village Chirhiti towards west side Plats No. 199, 198, 197, 196,
195, 194 and meets at Point ‘B’ Plot No 192.

C-D Line passes from point ‘C’ Plot No- 192 of village Chirhiti towards North side passes the Plats No. 195, 196,
197, 198, 199, 200, 201, 206, 207 and meets at point ‘D’ Plot No 208.

2. Sironja Village (Part-1)

A-B Line starts from point ‘A’ Plot No 50 Sironja village passes the Plot No0.49, 33(P), 34(P), 157(P), 155, 152,
130, 131 and meets at Point ‘B’ Plot No 132.

B-C Line starts from132 village Sironja towards south through plat No 133, 134, 124 and meets at Point ‘C’ Plot
No 90.

C-D Line starts from Plat No 91 village Sironja towards west through plat No 92(P), 94(P), 95(P), 73(P), 76, 75,
65 and meets at Point ‘D’ Plot No 63.

D-A Line start from plot No 63, village Sironja towards North through plot No 63, 62 ang meets at point “A” Plat
No. 50.

3. Khannath Village (Part-1)

A-B Line starts from point ‘A’ Plot No- 1291 common boundary of villages Khannath towards East side of
Khannath village and meets at Point ‘B’ Plot No 1291.

Khannath Village (Part-2)

A-B Line starts from point ‘A’ Plot No- 1604 common boundary of villages Khannath towards West side of
Khannath village and meets at Point ‘B’ Plot No 1608.

Khannath Village (Part-3)

A-B Line starts from point ‘A’ Plot No- 1578 common boundary of villages Khannath towards East side of
Khannath village and meets at Point ‘B’ Plot No 1578.

Khannath Village (Part-4)
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A-B Line starts from point ‘A’ Plot No- 1479(P) common boundary of villages Khannath towards East side of
Khannath village passes the Plats No. 1464,1467,1468,1469 and meets at Point ‘B’ Plot No 14609.

B-C Line starts from point ‘B’ Plot No- 1469 common boundary of villages Khannath towards East side of
Khannath village passes the Plats No. 1470, 1471, 1505, 1508, 1509 and meets at Point ‘C’ Plot No 1510.

C-D Line starts from point ‘C’ Plot No- 1510 common boundary of villages Khannath towards East side of
Khannath village passes the Plats No. 1511, 1512, 1546, 1547, 1549, 1543, 1542, 1541, 1521 and meets at Point ‘D’
Plot No 1539.

D-A  Line starts from point ‘D’ Plot No- 1539 common boundary of villages Khannath towards East side of
Khannath village passes the Plats No. 1539, 1523, 1538(P), 1535(P), 1519, 1518, 1498, 1496(P), 1472, 1477, 1479(P)
and meets at Point “’A” Plot No 1479.

[F. No. 43015/17/2024-LAIR]
BHABANI PRASAD PATI, Jt. Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

GORAKHA NATH YADAVA (3%




		2025-01-31T11:36:19+0530
	GORAKHA NATH YADAVA




